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Page 199, line 7, against section 374,
in column 4,—
for  “Cognizable”,
“Ditto”.
Page 200, line 20, against section 388,
in column 2,—
for “or”, substitute '‘of”.

substitute

Page 206, line 9, against section 440,
in column 3,—

for “3”, substitute “5"
Page 210, line 22, against section
2

(i) in column 4,—
for “Non-cognizable”,
“Ditto”.

(ii) in column §,—
for “Bailable”, substitute “Ditto.”

substitute

Page 212, line 4, against section
489D,—
for “possessing instrument”  sub-
stitute  ‘‘possessing machinery,
instrument”.
Page 214, line 24, against section
504,—

for “3", substitute “27.

Page 214, line 24, against section
0

>

for “2” substitute “37.
THE SECOND SCHEDULE

Page 222, line 9, FORM No. 11,—
for “seals”, substitute “seals, or.

Page 223, line 30, FORM No. 15,'—

for “Offier”, substitute “Officer”.

Page 226, after line 30, FORM No.
20—

insert “Or”.

Page 229, line 15, FORM No. 25,—
for “to decide” substitute “do
decide”.

12.34 hrs.

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

MINUTES

SHRI AMAR NATH CHAWLA
(Delhi Sadar) : 1 beg to lay on the Table
Minutes of the Thirty-second to Thirty-
fifth sittings of the Committee on Pri-
vate Members' Bills and Resolutions
held during the current session.

AGRAHAYANA 30, 1895 (SAKA)

Minutes 2’4
JOINT COMMITTEE ON OFFICES
OF PROFIT

SEVENTH REPORT

SHRI PATTABHI RAMA RAO
(Rajamundry) : | beg to present the
Seventh Report of the Joint Committee
on Offices of Profit.

12.35 hrs.

ESTIMATES COMMITTEE

FORTY-EIGHT-REPORT

SHRI K. N. TIWARY (Bettiah): [
beg to present the Forty-cighth Repor:
of the Estimates Committee regarding
action taken by Government on the re-
commendations contained in their Twe-
nty-fourth Report on the Ministry of Fi-
nance—Revision of the form and con-
tents of the Demands for Grants.
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“Purchase of Sophisticated Electronic
Gadgetry from U.S.A. znd Japan to
spy on Political Rivals

will the PRIME MINISTER be
pleased to state:

(a) whether the attention of the
Government has been drawn to
news-item in Far Eastern Eco-
nomic Review 6th August, 1973,
in which it had been stated that
huge amounts of cash have been
spent by the Government in
Japan and the United States to
purchase sophisticated electronic
gadgetry to be used to spy on
political rivals within the coun

try;



